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2/20B, LGF, Jangpura-A, New Delhi-110014
Mobile No. 9958667540
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No.693 OF 2023

IN THE MATTER OF:

News Item titled “Pollution Control Boards are the weak link” appearing in
Deccan Herald dated 24.10.2023.

AFFIDAVIT OF TELANGANA POLLUTION CONTROL BOARD IN
COMPLIANCE OF THE ORDERS DATED 14/10/2025 AND 08/01/2026
PASSED IN ORIGINAL APPLICATION No. 693 OF 2023, BY THE
HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI.

I, Ravi Gugulothu, S/0.G.Bheema, aged 44 years, the Member Secretary,
Telangana Pollution Control Board (hereinafter to be referred as “TGPCB”),
having it’s office at A3, Paryavarana Bhavan, Industrial Estate, Opp.Sanathnagar
Police Station, Sanathnagar, Hyderabad-500018, do hereby solemnly affirm and

state on oath as under that: -

I have perused and verified the official records and having understood the
directions issued by the Hon’ble National Green Tribunal, Principal Bench, New
Delhi (hereinafter to be referred as “NGT”) in the Orders dated 14.10.2025 and
08.01.2026 in Original Application No. 693 of 2023, arising from the Suo-motu
cognizance taken on the News Item titled — “Pollution Control Boards are the

weak link™ dirécting the State Pollution Control Boards to file an Affidavit.

The Hon’ble NGT, vide order dated 08.01.2026, directed all SPCBs/PCCs to
furnish updated information regarding vacancies, laboratory infrastructure,
analytical parameters, and NABL recognition in affidavit form, with a copy to
CPCB, and to provide the same in the prescribed Google Spreadsheet within four
weeks, to enable CPCB to file a consolidated status report before the Hon’ble
Tribunal on 10.04.2026.
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In compliance with the above directions, the TGPCB has filed Affidavit before the
Hon’ble NGT, New Delhi on 05.12.2025 and in further compliance of CPCB’s
communication dated 18.03.2026 & 27.03.2026, the TGPCB has submitted the
updated information regarding status of vacancy filling, analytical parameters,
laboratory infrastructure and equipment in the Google Spreadsheet provided and
the same is submitted in the form of affidavit, duly incorporating the updated

information and the same are annexed as Annexure-I & II.

It is humbly submitted that the office of the answering-deponent is ready and
willing to co-operate and contribute in preparation of the proposed remedial
measure to strengthen the State Pollution Control Boards including laboratory
facilities, and is committed to adhere to any of the remedial suggestions proposed

by your good office and the Hon’ble NGT in future, in the larger interest of public.

What is stated herein above is true and correct to the best of my knowledge,

information and belief, and I believe the same to be true.

Solemnly affirmed at Hyderabad on 28" day of March, 2026.

DEPONENT -

MEMBER SECRETARY
Telangana Pollution Control Board,
Paryavarana Bhavan, A-3,
Industrial Estate, Sanathnagar,
Hyderabad-500 018.

VERIFICATION

Verified on this E day of March, 2026 at Hyderabad that the contents of the
above affidavit are true and correct to the best of my knowledge and that no part of

it is false and nothing material has been concealed there from.

MEMBER SECRETARY
“Telangana Pollution Control Board,
Paryavarana Bhavan, A-3,
Industrial Estaie, Sanalhnagar,

AR REDDY.BCom.BL. Hyderabad-500 018.

M. SADA SIVA

ADVOCATE & NOTARY
Appointed by Govl.. India
GO Ms. No 198 Rev (Regn i) dr 1104 2000
102, Saraswathi Enclave, Bragyanagar Colony,
Kukatpally, Hyderabad, T.S., India.
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Name of the Board / E—t;mnﬁ(tee:_’i‘elaigana Pollution Control Board

"PART A+ STATUS OF FILLING OF VACANT POSTS

ANNEXURE-I

Status of Sanctioned posts in Number The time line by which the
Filled posts as o urrent Vacancy as on e (
AP0 C 30112028 acdonTaken Gpproyatof the vacmy:;::tt:)ﬁ“ed &
Details of current vacancies in Govt. , Engagement agency,
Category of post Sanctioned number Advertisement, Exam date efc.)
a) Scientific 65 40 25 a) Direct 22 The Government of Telangana The Board has requested the
accorded permission for filling up of |Secretary, Telangana Public
Assistant Scientist — 20 by way of  |Service Commission vide Lelters
Direct Recruitment through dt. 19.09.2024, 17.10.2024,
Telangana Public Service 19.11.2024, 01.02.2025 &
Commission vide G.0.Ms.No.115, |24.06.2025 to fill the vacancies
Finance (HRM.VII) Department, dt. |on priority basis as per the
06.09.2023. directions of Hon'ble NGT to
comply with the directions of the
Hon'ble Supreme Court.
The TGPCB requested the Public
Service Commission to issue a
separate Nolification at the
earliest vide letter dated.
24.11.2025, 18.12.2025 and
05.02.2026.
b) Promaotion 3 1. One (01) Senior Environmental  |Due to bifurcation of State,

Scientist is vacant since August-
2025 due to promotion of SES to
the post of JCES. One (01) Joint
Chief Environmental Scientist post
is vacant due to retirement of JCES
on superannuation in the month of
September - 2025.

2. One (1) Assistant Environmental
Scientist relieved from service on
lien in the month of April-2025.

Seniority issue is there in the
Board, after finalization of the
seniority in the feeder category of
Senior Environmental Scientist &
Environmental Scientist, the post
will be filled.

After completion of the lien of
relieved Assistant Environmental
Scientist, this post will be filled by
promotion.

¢) Deputation 0
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b) Engineering

80 24 a) Direct The Gavernment of Telangana The Board has requested the
accorded permission for filling up of |Secretary, Telangana Public
Assistant Environmental Engineer — |Service Commission vide Letters
19 by way of Direct Recruitment dt. 19.09.2024, 17.10.2024,
through Telangana Public Service [19.11.2024, 01.02.2025 &
Commission (TGPSC) vide 24.06.2025 o fill the vacancies
G.0.Ms.No.115, Finance (HRM.VII) |on pricrity basis as per the
Department, dt. 06.09.2023, directions of Hon'ble NGT to
comply with the directions of the
The Board has requested to the Hon'ble Supreme Court.
Government to permit to fill up (1)
Assistant Environmental Engineer | The TGPCB requested the Public
for Direct Recruitment through Service Commission to issue a
TGPSC vide Letter dt. 19.09.2024. |separate Notification at the
earliest vide letter dated
24.11.2025, 18.12.2025 and
05.02.2026.
b) Promotion Two (2) Joint Chief Environmental |Due to bifurcation of State,

Engineer posts are vacant due to
retirement of JCEEs on
superannuation in the month of
August-2024 and june - 2025.

Seniority issue is there in the
Board, after finalization of the
seniority in the feeder category,
the post will be filled.

c) Deputation

5791



5792

c) Administration

85

24

61

a) Direct

46

The Government of Telangana
accorded permission for filling up of
Accounts Officer — 01 and
Statistician - 01 by way of Direct
Recruitment through Telangana
Public Service Commission
(TGPSC) vide G.0.Ms.No.115,
Finance (HRM.VII) Department, dt.
06.09.2023.

&

The Government of Telangana
accorded permission for filling up of
Junior Assistant— 05 by way of
Direct Recruitment through
Telangana Public Service
Commission (TGPSC). As per the
Selection list of TGPSC the Board
has issued appointment orders to 5
candidates out of which 4
candidates reported to duty on
16.01.2026.

The Board vide letters dated
23.07.2021, 03.01.2024 &
02.05.2025 has requested the
Government for Upgradation of 42
Posts in TGPCB by suppression of
Non-Technical Posts.

Further, the Government of
Telangana constituted the

b) Promotion

15

Senior Accountant = 1 and Senior
Assistant — 14.

After finalization of the seniority in
the feeder category, the Senior
Accountant post will be filled.

There are no eligible candidates
in the feeder category. The
Senior Assistant posts will be
filled as and when the eligible
candidates are available in the
feeder category.




¢) Deputation 0

One (01) Senior Administrative
Manager post was filled on
01.01.2026 by deputation basis.

Total

230

120

110

Specific remarks, if any: The Board is regularly following up with Telangana Public Service Commission to fill up the Recruitment posts. The TGPCB requested the Public Service Commission to

issue a separate Notification at the earliest vide letter dated. 05.02.2026.

Senior Administfative Manager
Telangana Pollution Control Board,
Head Office, Sanathnagar,

Hyderabad - 500 018

S

-True Copy-
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Aavnexave —1\

Details Mobile Number [E mail Id Whatsapp Number
ao-admn-

Dealing Official tspchb@telangana.q

(Administration Section) 9177303112|ov.in

2nd Dealing official %;c b@telangana.q

(Central Laboratory) Sri.D.Prasad, SES 9177303234 [ov.in 9177303234

Data Updated(Vacancy details or Laboratory details| sanctioned strength ete.

Remarks, if any
Kindly specify the data
which have been modified
i.e. laboratory parameter/
promotional vacancy/
deputation vacancy/

Jata Submitted on (Date)

Data Updated on (Date):

Remarks column added

Data Updated on (Date):

2 Regional Labs added.

Data Updated on (Date):

14.11.2025 & 18.11.2025 AQC & PT results of 2025

Data Updated on (Date):

Instruments & NABL
accreditation details updated

- i
9\\5@’(&" ;
JOINT CHIEF ENVIRONMENTAL SCIENTIST (FA )
CENTRAL LABORATORY
TELANGANA POLUTION CONTROL BEAF’\E
Paryavarana Bhavan, A3, LE., §an:1h Nagar,
Hyderabad-500 0
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ofe: It is requested to please ensure that cach sheel 15 created sepsséstely Tor each laboratory and rename the
sheet accoll'dingly-. For e.g. Central Laboratory, Regional Laboratory ete

[ LABORATORY ANALYTICAL FlAClLlTIES | —
! - = :
Name of the Board / Committee: Telangana Pollution Control Beard, Hyderabad

| T

Sale Matrix/ rou W and W'nter

a) Physical Tests

NPT
JOINT CHIEF ENVIRONMENTAL SCIENTIS| (FA!.
CENTRAL LABORATORY )
TELANGANA POLUTION CONTROL BOARD

Paryavarana Bhavan, A-3, |.E., Sanath Nagar,
Hyderabad-500 018.

. o e i I — 1
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Pesticides

Organochlorine Pesticides (OCPs) Tests
[Ald Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

nophosphorus Pesticides (OPPs) Tests
ion ] Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 months

Presently electro
chemical based is
being used

Yes

Yes

Yes




Specific remarks, if any:

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Ne

Presently, it is being
taken from
Metecrological dept.

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

12 months

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

JOINT CHIEF ENVIRONMENTAL SCIENTIST @A{D
CENTRAL LABORATORY
TELANGANA POLUTION CONTROL BOARD
Paryavarana Bhavan, A-3, LE., Sanath Nagar,
Hyderabad-500 018.
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12 months

Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes

Yes
Yes
Yes
Yes
Yes
Yes
No
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
Yes
No
Yes
Yes
No
No
Yes
Yes
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Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

12 months

Presently being
done with mortar
and pestle

No

6 months

Presently being
done with mortar
and pestle

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

6 months

Yes

(A

P
JOINT CHIEF E@»@%‘ﬁﬁﬁu SCIENTIST (FPA)
CENTRALLABORATORY

B

==t AAMTENE ROARD

5799
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Yes

Yes

Yeas

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 months

No

6 months

Yes

Yes

Yes

Yes

Procurement of GC-
MS/MS triple quade
is under tendering
process

No

12 months

Yes

Yes

12 months

Not working

No

12 months

Yes

Yes

No

12 months

Yes

Yes

Yes

Yes

Yes

Yes

NO

No

No

No

No

No

No
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| 5801

|
e

|Specific remarks, if any:
i |

S-\M}
ascentst (FAO

JOINT CHIEF ENVIRONMEN
CEMTRAL LABORATORY
TELANGANAPOLUTION CONTROL BOARD
Paryavarana Bhavan, A-3, | E., Sanath Nagar,
H;-d-zrabad-SDO pAR
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sheet accordingly . For e.g. Central Laboratory, Regional Laboratory ete
|

LABORATORY ANALYTICAL FACILITIES

. -
ote: It is requested to please ensure that encl sheet is created separatery lor ench laboratory and rename the

Lahoratory, T

Name of the Board / Committee: Central

A. Sample Marrix / Group of Water and Wastewater

clangana I'ql_lﬁﬁon Control Board, Hyderabad
‘ i

‘a) Physical Tests

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Ia

Yes

~

2

6 |Pesticides

6.2 |Orpanochlorine Pesticides (OCPs) Tests

ININT O

1RON

IMENTAL SCIENTIST

CENTRAL

LABORATORY

TELANGANA POLUTION CONTROL BOARD

Paryavarana Bhavan, A3, 1

[E., Sanath Nagar,

Hyderabad-500 018.

(@
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Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

T
em -5 0 i

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 months

Presently electro
chemical based is
being used

Yes

Yes

Yes

Yes

5803
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Specific remarks, if any:

—

LA o

Presently, itis being
taken from
Meteorological dept.

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 months

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

s

DNMENTAL SC!EN)é

Yes

(GINT CHIEF ENVIR
CE

NTRALIFBURATORE —<

Yes

TELANGANAFULUI

Paryavard

4 OAIT
NGO

Hyderabad-500 018.
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Yes
Yes

Yes

Yes

Yes
Yes

Yes

Yes
Yes
Yes
Yes

No 12 months

Yes

Yes
Yes
Yes

Yes

Yes

Yes
Yes

Yes
Yes
" Yes
Yes

Yes

No
Yes
Yes
Yes
Yes




Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

12 months

Presently being
done with mortar
and pestle

No

6 months

Presently being
done with mortar
and pestle

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 months

Yes

Yes

Yes

Yes

{3 VR
il

Yes

\ C \J L]
JOINT C%E%NIRO MENTAL SCIENTIST
CENTRAL LABORATORY

Yes

TELANGENA FULUTTON CORTROT BEAA
Paryavarana Bnavan, A{3, L.E., Sanath Nag
::,mgﬁeu-ua—j.

AC)
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Yes

No 12 months

No 6 months

Yes

Yes
Yes
Yes Procurement of GC-
MS/MS triple quade
is under tendering
process

No 12 months

Yes

Yes 12 months
Naot working

No 12 months

No 12 months

Yes

Yes
Yes

Yes
Yes

Yes

No

Specific remarks, if any: |
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[Note: It is requested to please ensure that cach shoel 15 crelteﬂWte!y for each laboratory and rename
the sheet accordingly . For e.g, Central ll,abnrltor_\r. Regional Laboratory ete

. i i . —
LABOR;»\]TORY ANALYTICAL FACILITIES
|

Name of the Board / Committce: Telangana Pollution Control Board, Zonal Laboratory, Ramachandrapuram

A. Sample Matrix / Group of Water and Wastewater

a) Physical Tests
cmp Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No 6 months

Yes

No 6 months

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

d Trace Organics Test

Yes

JN/

Ves e

TELANGANA POLUTION C

i |0MTcmEPENWR0NMEﬂALaumN|1 \
b CENTRgrmcmcﬂ-r—aa

DNTROL BOARD
C —Sanath Magar

048

Yi ary Ak
= Hyderabad-500
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6 |Pesticides

_6.a__|Organochlorine Pesticides (OCPs) Tests

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

| 6.b |Organophosphorus Pesticides (OPPs) Tests
i INMalathi Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 months

Yes

Yes

Yes

Yes

Yes

Yes

12 months

Presently electro
chemical based is
being used

5809
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Specific remarks, if any:
|
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Yes

g

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

[Presenty, itis
being taken from
Meteorological
dept.

Yes

Yes

Yes

No

Yes

Yes

Yes

Yes

No

12 months

Yes

Yes

No

Yes

No

No

Yes

Yes

Q

No

12 months

oD

&

Yes

Al
JOINT CHIEF ENYRO.H:M

NTAL SCIENTIST
4

No

L =i R RAT =y
AR AMA DAL ITION

ONTROL BOARD

Yes

Ty e e

£ A3

E., Sanath Nagar,

Hyderabad-500 018.

(I
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Yes

Yes

Yes

No

6 months

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Nao

12 months

Yes

No

12 months

No

The equipment
available at
Central
Laboratory is
used

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

Yes

No

No

Yes

No

Yes

Yes

No

No

5811
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No

o -

No

Yes

16 manths

Not applicable

Specialised parameters
are analysed at Central

Yes

Yes

Yes

Yes

No

12 months

Yes

6 months

Yes

Yes

Yes

No

12 months

Presently being
done with mortar
and pestie

No

& months

Presently being
done with mortar
and peslle

Yes

Yes

6 months

Yes

Yes

Yes

Yes

Yes

No

& months

Yes

Yes

Yes

Yes

No

6 months

No

Yes

Yes

Yes

Yes

L LN

Yes

o~

a
=

Yes

JOIN

TEL
Pary|

e

T CHIEF ENVIRONMENTAY

scienisT (F

CENTRAL LABORATO

byarana Bhavan, A-3, L.E.,

Hydera pad-500 018

=<

nath Nagar,

D

\NGANA POLUTION CONT%OL BOARD
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No

6 months

No

6 months

No

Not applicable

Specialised parameters
are analysed at Central

Yes

Yes

No

12 months

No

6 months

Yes

Yes

No

6 months

Yes

Yes

No

6 months

Yes

No

12 months

No

& months

Yes

Yes

Yes

No

Specialised parameters
are analysed at Central

GC is available

No

Not applicable

Specialised parameters
are analysed at Central

No

Not applicable

Specialised parameters
are analysed at Central

No

Not applicable

Specialised parameters
are analysed at Central

No

12 months

Yes

No

& months

No

12 months

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

No

No

No

Ne

5813
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No m_—

No
No

No

No

JOINT GHIEF ENVIRONMENTAL SCIENTIET (FA
CENTRAL LABORATORY

TELANGANA POLUTION GONTROL BOAFD

Paryavarana Bhavan, A-3. |E., Sanath Nagar,

Hyderabad-500 018.
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Vote: ITis Tequested to please ensure that cach sheel s crented ﬁrately Tor each laboratory and rename
the sheet accordingly . For e.g. Central lr_.aboratnry. Regional Laboratory ete

| |
LABORATORY ANALYTICAL Tmcu.rm;s

Name of the Board / Committee: TeInngunuIPo]Iutlon Control Board, Zonal Laboratory, Warangal

A. Sample Matrix / Group of Water and Wastewater

|(2) Physical Tests

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No 6 months

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes C.\f

e

=

Y
Yes ()Ng'u

L TOMIT CHIEF ENVIRONMEN

ACSCTERTIST (FF\\)
URY

Yes CENTRAL LABORA
Yes TELJANGANA FOLUTTUN LU
Panjavarana Bhavan, A-3, LE

| Sanath Nagar,

1o

Yes I nyﬁﬂ'ﬂbau ot

5815
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6.2 |Organochlorine Pesticides (OCPs) Tests

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

" 6b_|Organophosphorus Pesticides (OPPs) Tests

Yes

Yes

Yes

Yes

Yes

Yes

o o
d) Microbiologica

Yes

Yes

Yes

Yes

Yes

0 _¥YVASTE

Yes

Yes

Yes

Yes

No

Yes

Yes

YT

Yes

CSIS

No

12 months

Yes

Yes

Yes

Yes

No

The equipment
available at Central
Lab is being used

No

12 months

Yes

Yes

Yes

Yes

No

No

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 menths

Presently electro
chemical based is
being used

Yes
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Yes

-,

Yes

Yes

No

Yes

Yes

L.

Wastewater and S

Vandatory Requil

12 months

6 months

12 months

b) Optional Requirements

st of Instruments / Equipmer

a) Mandatory Reguirements

12 months

F(FAO

5817
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Yes

No

12 months

Yes

No

6 months

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

12 months

Yes

No

12 months

No

The equipment
available at Central
Laboratory is used

Yes

Yes

Yes

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No
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No ~[Not applicable Specialised parameters
are analysed at Central

No 6 months

Yes
Yes

No 12 months
Yes
No 6 months
Yes

Yes
Yes
No 12 months Presently being
done with mortar
and pestle
No 6 months Presently being
done with mortar
and pestle

Yes

Yes

No 6 months
Yes

Yes
No 12 months

Yes

Yes
No 6 months
Yes
Yes

Yes

Yes

No 6 months
No

Yes

Ne
Yes

Yes
Yes
Yes

=

N c

JOINT CHIEF ENVIRONMENTAL ?{C\ENT!ST (ﬁ\)

CENTRAL LABPRATORY

" FELANGANAFOLUTIO SO0 0
paryavarana r‘Ei!}t"nda\ran.A b

Yes

No 6 months
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6 months

Not applicable

Specialised parameters
analysed at Central Lab

12 months

Yes

Yes

No

Yes

No

No

No

Yes

No

12 months

No

6 months

Yes

Yes

No

12 months

No

Specialised parameters
analysed at Central Lab

GC available

No

Specialised parameters
analysed at Central Lab

No

Specialised parameters
analysed at Central Lab

No

Specialised parameters
analysed at Central Lab

No

12 months

No

12 months

Yes

No

12 months

Presently electro
chemical based is

being used

Yes

Yes

Yes

Yes

Yes

Yes

No

No

No

No

No

No

No

No

No
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No

No

No

N e

|RONMENTAL SCIENTIS' (FA 9]
RAL LABORATORY
TELANGANA N LUTION CONTROL BOARD

Paryavarana Bhavan, A-3, 1.E., Sanath Nagar,
Hyderabad- -500 018

JOINT CHIE F ENV

5821



5822 36

1 2 3 4 S 6 7 g 9 10 11 12 13 P R 16 17 18
3 1 2 8 months. 2 - 2 - - - - - 1 2 - 1 1 -
| ‘ [ = - | Y F——
Note: The list of the laboratory may be attached separately (Board, State Govt. and Private) I r I l o | -
| I I | I ] |
Specific remarks, ifany: TGPCB has addressed a letter o the Governmenl, daled: 12.07.2024 and 19.11.2025 for issuing notification and the same is being pursued. o |
— S E— —_— ] | -
» o — |
-1 -2 3 -4 -5 -6 -7 -8 9 -10 -11 -12 -13 -14 -15 -16 17 -18
3 1 2 6 months. 1 - 1 - - - - - 1 1 - 1 1 .
e = | | -
Note: The list of the laboratory may be attached scparately (Board, State Govt. and Private) = 2wl ) : | R o |
neasy —-’—|— : . - —
= = . - I : | O —_ |1 T
| | — { ) l ) == | [ | On —
|Specific remarks, if dated: 12.07.2024 and 19.11.2025 for Issuing notification and the N =
Central Lab: Assessment  |"NABL 5\\5"6Yv ’ k‘f—t}\)
for renewal of NABL accreditation for ENTAL SCIEN FIST
Accreditation is completed |Zonal Labs (2 “Zonal Lab-Wi I: The for E (P) Act recognition will be taken up after shifting and installation of the equipments to the new building. Zonal Lab-RCP: IWEP ENVIY ONM TORY
on 24 & 25.01.2026 and is |Nos.) are under  [complete the construction in 1 to 2 years time. The application for E (P} Act recognition will be taken up after shifting to the new building. J CENTRAY LABSES TROL B0 ARD
_ |underprocessal NABL __ |process” C TION GO ath iagar,
Central and 2 Zonal Laboratories are certified with 1ISO 9001: 2015 and ISO 45001:2018. TELANG: B, Sam
LI Wdemba E =3
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No. of Parameters in AQC Exercise Number of Parameters
35th 36th 331 3dth 5th
34th Exercise | Exercise | Exercise | Exercise | Exercise | Exercise | Exer
Central Laboratory,
Hyderabad 22 - 18
Zonal Laboralory, TGPCB,
2 Warangal - 22 < - - - 20 - - - - 72.72 - - -
. Zonal Laboralory, 1GPCH,
3 RC Puram - 22 - - . % 22 - = = 2 50 2 2 i
i T |
Note: 33rd Exercise (Metals) held in 2020-2021, ] B . N - (I
34th Exercise (General and Physico-Chemical parameters) held in 2021-2022 ) - . —
35th Exercise (Pesticides) held in 2023 | I
36th Exercise (General and Physico-Chemical parameters) held in 2023-2024 . . — =}
37th Exercise (General and Physico-Chemical parameters) held in 2025 ] I_ o e Loy | . —— |
I | | l [ — ——
m%dmmm&wmmm-dm&ﬂhwm ] | ! -
| | e —
Specific remarks, if any: == —
| | % | | | | 1 | =

N
NVIRONMERC Y
JOINT CHEE ol LABORATCE ) 50ARD
:\E: poLUTION c‘%\\i 5anath Naga"
G A, LB

VA, 0 L
paryavaran® grdera‘oad' 00018
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2022 Initiatives Pvt. Lid. 98 21 21
M/s.Green Economy o I .
i Central Lab y, TGPCB, 2023 Initiatives Pvt. Lid. a8 29 29 | W | P
Hyderabad ' Ms.Green Ecanomy
2024 Initiatives Pvt. Lid. 98 15 15
M/s.Green Economy
2025 Iniliatives Pyl. Lid. g8 30 30 '
M/s.Green Economy |
2 Zonal Lab, RC Puram 2025 Initiatives Pvt. Ltd. 10 10
M/s.Green Economy
3 Zonal Lab, Warangal 2025 Initiatives Pvt. Ltd. = 10 10

Note: Provide details of each Laboratory (Central, Rq,ienbizﬁnl. District) in :qlnnmm
JSpedﬂcmfks. ifany:

S\W&P} sc\EersT Q;

HE
N \ atl o
B‘E al P.3 l[ S ¥ il aly

paryavarane pydera abad-500 L
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Note: Itis requested to please ensure that cach sheet is ereated\gpizdtely for each laboratory and rename
the sheet accordingly . For e.g. Central Laboratory, Regional Laboratory ete
LABORATORY ANALYTICAL FACILITIES

Name of the Board / Committee: Telangana Pollution Control Board, Regional Lab, Nalgonda

A, Sample Matrix / Group of Water and Wastewater

a) Physical Tests
mpera Yes

No
No
No

5%

No
No

No
No
No
No
No
No
No
No
No
No
No
No
No
No
No
nics Tests n

" v
o rfm\(&}h /'/
No &
:c JUINT PHIER SR SCIENTIST (_F M)
i CENTRAL LABORATORY

=4 aadeana DAL UTION CONTROL BOARD
2 A-3, LE.. §anath Nagar,
FARS ' Hyderabad-500 018
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6

|Pest[éides

40

6.a |Organochlorine Pesticides (OCPs) Tests

|_6.b_|Organophosphorus Pesticides (OPPS) Tests

C. Saj 1;1

bi

Matrix

No

No

No

No

No

No

No

No

No -

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

e

No

d) Tests

. No

No

No

No

No

No

No

Yes

Yes

Yes

Yes

No

No

No

No

No

No

No

No

Yes

Yes

No

No

No

No

40/ S4
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N/

Yes

No

Yes

Yes

No

No

No

No

No

Specific remarks, if any: For other parameter analysis, the samples will be sent to Zonal and Central Laboratory.

)2

.4

o —

A
SN

INT CHIEF ENVIRONME
CENTRAL LABOH
LANGANA POLUTION (

hTAL SCIENTIST (Fac)
ATORY
ONTROL BOARD

avarana Bhavan, A-3, |

Hyderabad~50f' 018

E., Sanath Nagar,
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No

42

No

No

Yes

Yes

Yes

No

Yes

No

No

No

No

Yes

No

Yes

Yes

Yes

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

HEE

No
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Yes

No

No
No

Ne

No

No

No ™
No \/(:..//
No
W
g&g
| QT CHIEE ENVIRONMENTAL SCIENTISTUFAL)
CENTRAL LAJORATORY

TELANGANA POLUTION CONTROL BUARD

Paryavarana Bhavan, A-3, |.E., Sanath Nagar,
Hyderabad-500 018

5|8
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No

No

No

No

No

No

No

Yes

No

No

Yes

No

No

No

No

No

No

No

No

No

No

Yes

No

Yes

No

No

No

No

No

No

No

No

No

No

No

No

No

No
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Specific remarks, if any: For other parameter analysis, the samples will be sent to Zonal and Central Laboratory.

JOINT CHIEF ENVIRONMENTAL SCIENTIST (PR

CENTRAL LABORATORY
TELANGANA POLUTION CONTROL BOARD
Paryavarana Bhavan, A-3, |.E., S2nah Nagar

Hyderabad-500 01#
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Note: It is requested to please ensure that cach sheet is created s‘eparike%g/l-unh laboratory and
rename the sheet-accordingly . For e.g. Central Labhoratory, Regional Laboratory ete

LABORATORY ANALYTICAL FACILITIES

Name of the Board / Committee: Telangana Pollution Control Board, Regional Laboratory, Kothagudem

A, Sample Matrix / Group of Water and Wastewater

a) Physical Tests
n Yes

No
Yes

No
Yes
Yes
Yes
Yes

No
No

No
No
No

No
No
No
No

No

No
No

No
No
No

No
No

No
No

No
No
No
No
No
No
No
No
No
No

No
No
No
No

No

No b

No Q,’(E‘@g%‘é‘ =

e - ' aseenHsT—(PAO
CENTRAL LABORATORY

—=cpasiaaia O] DNTEOI BOARD |

e e wag Sanath Nagar,

Deans -
' Hyderabad-500 018

No

7
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6 Pesticides

s) Tests

No
No
No
No
No
No
No
No
No

| 6.b_|Organophesphorus Pesticides (QPPs) Tests

[ No
No
No
No
No
No

d) Microbiologici

No
No
No
No

No

Mi-S0lid pSts

No

No
No

No
No
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Yes

Yes

Yes

Specific remarks, if any: For other parameter analysis, the samples will be sent to Zonal and Central Laboratory

No

of Instruments / Equipment for Sampling ¢

a) Miandatory Require

AAMDIET

monito

Yes

Yes

No

No

_“!/’

No

el
L'\\\"EU v

No

No

JOINT CHIEF ENVIRONMENTAL SCIENTIST (ﬁq()
CENTRAL LABQRATORY
TELANGANA POLUTION|CONTROL BOARD
Paryavarana Bhavan, A-3 |.E., Sanath Nagar,
Hyderabad-500 018
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No

No

Yes

Yes

Yes

No

Yes

No

Yes

No

No

Yes

Yes

Yes

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No

No
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Yes

No
Yes
No
No

No

No
No
No

No
No

No
No

No

No
No
No
No

No

No

No

No
¥ ey —
No 9\63' O.Y s

.
ho TOINT CRIEF ERVIRORNERTACSCIENTST{ PAQ)
b CENTRAL CADPRATONT

13
! Paryavarana Bhavan, A-3, |.E., Sanath Nagar,

Hyderabad-500 018
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No

No

No

No

No

No

No

Yes

No

No

Yes

No

No

No

No

No

No

No

No

No

No

No

Yes

No

Yes

No

No

No

No

No

No

No

No

No

No

No

No

No

No

5837
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Specific remarks, if any: For other parameter analysis, the samples will be sent to Zonal and Central Laboratory

N

JOINT CHIEF ENVIRONMENT -.._ECIENTI?,T (FA(})
CENTRAL LABORATORY :
TELANGANA POLUTION CONTROL BOARD

lanar.

arana Bha

Hyderab

-True Copy-
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Item No. 27 Court No. 1

'A"‘"Y’ XU —

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 693/2023
(I.A. No. 512/2024)

News Item titled “Pollution Control Boards are the weak link” appearing in
Deccan Herald dated 24.10.2023.

Date of hearing: 14.10.2025

CORAM: HON’ELE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondents: Ms. Srishti Govil, Adv. for MoEF & CC (Through VC)
Ms. Kshitij Singh, proxy counsel for Mr. Amit Singh Chauhan, Adv. for
CPCB
Mr. Bhanwar Pal Singh Jadon, Ms. Gargi Chaturvedi, Ms. Anjali Sharma,
Mr. Shivansh Sharma & Ms. Disha Tiwari, Advs. for the State of UP
Mr. Vikas Saini, Adv. for the State of Punjab
Ms. Madhumita Bhattacharjee, Adv. for the State of West Bengal
(Through VC)
Mr. Rahul Khurana, Adv. for the State of Haryana & HSPCB
Mr. Shubham Bhalla, Adv. for R - 30 & 36 (Through VC)
Ms. Jyoti Mendiratta & Ms. Ananya Basudha, Advs. for Govt. of NCT of
Delhi
Mr. Kaushal Gautam, AAG for the State of Uttarakhand (Through VC)
Mr. Gigi. C. George, Adv. for Andaman & Nicobar Islands & Lakshwdeep
Islands
Mr. Jogy Scaria, Adv. for KSPCB (Through VC)
Mr. Nishe Rajen Shonker, Adv. for the State of Kerala (Through VC)
Mr. A.V. Nair, Adv. for Gujarat PCB (Through VC)
Mr. Vaibhav Srivastava, Adv. for State of HP (Through VC)
Mr. Dhananjay Baijal & Mr. Tilak Singh, Advs. for Telangana SPCB
Mr. Pukhrambam Ramesh Kumar, Adv. for the State of Manipur (Through
VC)
Mr. Raj Kumar, Adv. for LPCC (Through VC)
Mr. Raghav Sharma, Adv. for MP PCB (Through VC)
Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for UKPCB & MPCB
(Through VC)
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Gautam Singh, Adv. for UT of J&K
Mr. Gautam Singh, Adv. for Andhra Pradesh
Mr. Amab Roy, Adv. for Tripura SPCB (Through VC)
Mr. TVS Raghavendra Sreyas, Adv. for AP PCB (Through VC)
Mr. Avijit Mani Tripathi, Adv. for the State of Meghalaya (Through VC)

ORDER
1. Letter has been circulated by the Counsel for the Central Pollution

Control Board (CPCB) seeking adjournment on the ground of personal

difficulty.
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2. In this Original Application, the Tribunal is considering the issue of
infrastructure, resources and capacity of the State Pollution Control
Boards (SPCBs)/Pollution Control Committees (PCCs) so that they can

effectively perform the functions assigned to them.

3. This matter has been taken up in the background of the factual
position showing inadequate sanctioned strength of personnels in the
PCBs, high number of vacancies specially in technical positions, absence
of proper training and lack of moenitoring including absence of equipments

and effective lab with them.

4. Some of the PCBs of the States /PCCs of the Union Territories have
filed their replies. It has been pointed out that in respect of States of
Haryana, Punjab, Uttar Pradesh and Rajasthan, the timeline to fill up the
vacancies has been extended by the Hon’ble Supreme Court by order dated
17.09.2025 passed in suo-motu contempt petition (Civil No. 01/2025). It
has further been pointed out that in terms of the extended timelines, these
States have further time to fill up the promotional and direct recruitment
posts. So far as the State of West Bengal is concerned, Learned Counsel
appearing for the State submits that she could not file the status report on
account of on-going Puja festivals. Chief Secretary, Sikkim is appearing
virtually has appraised that all the posts have been filled up. So far as
State of Puducherry, it has been pointed out that out of three posts, two
were earlier filled up with promotion and now they have been again fallen

vacant and a fresh process has been initiated.

5. All the PCBs of the States/PCCs of UTs are directed to file the status
report in terms of the earlier direction and furnish an advance copy thereof

to the Counsel for the CPCB, if not already submitted, who will compile the
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information in the tabulated form and place it before the Tribunal at least

one week before the next date of hearing.

6. List on 08.01.2026.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
October 14, 2025
Original Application No. 693 /2023
(I.LA. No. 512/2024)
R
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Item No. 22-23 = Court No. 1

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 693/2023
(LLA. No. 512/2024)

News Item titled “Pollution Control Boards are the weak link” appearing
in Deccan Herald dated 24.10.2023.

With

Original Application No. 562/2023
(IA No. 716/2023)

Varun Gulati Applicant

Versus

MoEF & CC & Ors. Respondent(s)

Date of hearing: 08.01.2026

CORAM:

Respondents:

HON’BELE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Ms. Srishti Govil, Adv. for MoEF & CC (Through VC)

Mr. Amit Singh Chauhan & Ms. Shikha Chauhan, Advs. for CPCB
Mr. Bhanwar Pal Singh Jadon, Ms. Gargi Chaturvedi & Ms. Anjali
Sharma, Advs. for the State of UP

Mr. Vikas Saini, Adv. for the State of Punjab, PPCB (Through VC)

Ms. Madhumita Bhattacharjee, Adv. for the State of West Bengal

Mr. Rahul Khurana, Adv. for the State of Haryana & HSPCB

Mr. Shubham Bhalla, Adv. for R - 30 & 36 (Through VC)

Ms. Jyoti Mendiratta & Ms. Ananya Basudha, Advs. for Govt. of NCT of
Delhi

Mr. Kaushal Gautam, AAG for the State of Uttarakhand (Through VC)
Mr. Gigi. C. George, Adv. for Andaman & Nicobar [slands & Lakshwdeep
Islands

Mr. Jogy Scaria, Adv. for KSPCB (Through VC)

Mr. A.V. Nair, Adv. for Gujarat PCB (Through VC)

Mr. Vaibhav Srivastava, AAG with Mr. Ashish Joshi, Adv. for HP SPCB
Mr. Dhananjay Baijal & Mr. Tilak Singh, Advs. for Telangana SPCB

Mr. Pukhrambam Ramesh Kumar, Adv. for the State of Manipur

Mr. Raj Kumar, Ms. Vidushi Sah, Mr. Sumit Chaudhary, Mr. Ankit
Chaudhary, Ms. Neetu Singh & Ms. Vandana Sachdeva, Advs. for LPCC
Mr. Raghav Sharma, Adv. for MP PCB (Through VC)

Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for UKPCB & MPCB
(Through VC)

Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Arnab Roy, Adv. for Tripura SPCB (Through VC)

Mr. TVS Raghavendra Sreyas, Adv. for AP PCB

Ms. Purnima Krishna, Adv. for Tamil Nadu PCB

Mr. Shuvedeep Roy, Adv. for the State of Tripura

Ms. K. Enatoli Sema, Adv. for Meghalaya PCB & Nagaland PCB (Through
VvC)

Mr. Sameer Abhyankar, Adv. for R - 22 (Through VC)

Mr. Avijit Roy, Adv. for Assam PCB (Through VC)

Ms. Priyanka Swami, Adv. for Nagar Palika Parishad, Loni in OA 562/2023
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ORDER

s Learned Counsel for the State of UP submits that the report has been

filed yesterday.

2. Learned Counsel for the CPCB also submits that the report along
with tabulated information, has been filed vesterday, but the same has not
come on record. He has further submitted that a meeting with all the
SPCBs and PCCs was held on 04.11.2025, and a format was supplied to
them and for furnishing the information in that format. He submits that
the information in requisite format is still awaited from some of the SPCBs

and PCCs.

3. All the SPCBs and PCCs are directed respond to the CPCB and

furnish the information requisite within four weeks.

4. List on 10.04.2026.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
January 08, 2026
0.A. No. 693/2023 and
0.A. No. 562/2023
HB

-True Copy-

5843


TILAK
Typewritten Text
-True Copy-


5182&-21 PM Chambers of Dhananjay Baijal Mail - Advance Service of Affidavit filing on behalf the Telangana Pollution Control Board in O.A. ...

. 58
M Gma I| Tilak Singh <tilak@dbaijallaw.in>

Advance Service of Affidavit filing on behalf the Telangana Pollution Control
Board in O.A. No. 693 of 2023: News Item titled "Pollution Control Boards are the
weak link" appearing in Deccan Herald dated 24.10.2023

1 message

Tilak Singh <tilak@dbaijallaw.in> 1 April 2026 at 15:31
To: urnimakrishna10@gmail.com, lawchambers@sgovil.com, arschauhan.co@gmail.com,
amit_chauhan001@hotmail.com, secy-moef@nic.in, cb.cpcb@nic.in, membersecretarygpcb@gmail.com, ms-
gpcb@gujarat.gov.in, ms@kspcb.gov.in, msdpcc@nic.in, net.wbpcbwb@bangla.gov.in, ms@mpcb.gov.in, mspcb-
hp@nic.in, ms@uppcb.in, Pradeep Misra <pradeepmisra@yahoo.com>, ram73a@gmail.com,
semasingh.office@gmail.com

Cc: Dhananjay Baijal <dhananjay@dbaijallaw.in>, Dhananjay Baijal <D.baijal89@gmail.com>

Dear Sir,/Madam

Please Find attached scanned copy of Affidavit filed on behalf of the Telangana Pollution Control Board. which is
being served in advance copy as proof of service.

Regards,

Tilak Singh

Advocate

Chamber of Mr. Dhananjay Baijal, AoR
+917982588954

2/20 B Jangpura A,

Lower Gr. Floor,

New Delhi - 110014

ﬂ Affidavit on behalf of the Telangana PCB.pdf
11343K

https://mail.google.com/mail/u/0/?ik=2846725ff0&view=pt&search=all&permthid=thread-a:r-8984702884259232283&simpl=msg-a:r-83319717302...

7


https://mail.google.com/mail/u/0/?ui=2&ik=2846725ff0&view=att&th=19d487da1c7f1aba&attid=0.1&disp=attd&realattid=f_mnfvgcbd0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=2846725ff0&view=att&th=19d487da1c7f1aba&attid=0.1&disp=attd&realattid=f_mnfvgcbd0&safe=1&zw
TILAK
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